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(c) Thirtyfour de.alers have so far 
been appointed in State Capitals and 
other cities. 

(d) The' dealers are required to 
provide show-room and servicing facilities 
as per standards laid down by Maruti 
Udyog Ltd. Comm ission is paid to 
dealers on car sales to cover expenses 
involved in providing free services, 
wr rranty attention etc. 

(e) Dealers are appointed by Maruti 
Udyog Ltd. on evaluation of applica-
Hons received against open advertise-
ments. The company is likely to appoint 
more dealers in future in a similar • manner. 

Marketing soft drinks by liquor 
companies 

2094. DR. G. VIJAYA RAMA 
RAO : Will the Minister of INDUSTRY 
AND COMPANY AFFAIRS be pleased 
to slate whether Government are aware 
that many top private companies in 
liquor business have taken up marketing 
of soft drink with some brand names 
and advertising of their liquor drinks 
indirectly but quite apparently 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI ARIF MOHAMMAD KHAN) : . 
MIs. McDowcl and Co. and MIs. 
Mohan Mcakins, manufact urers of potable 
liquor, have also b>!en marketing soft 
drinks. 

Pending subsidY claims under drug price 
Equalisation amount 

2095. SHRI MANVENDRA SINOH : 
Will the Mini8t~r of CHEMICALS AND 
FEIlTILIZBRS be pleased to state: 

(a) the amount that is available with 
the Government and STC under Drug 
Price Equalisation Amount for distr ibu· 
HOD of subsidy ; 

(b) t. claims for subsidy that ar.e 
1yin, pending w.th Government for more 
than one monthi an4 . 

(c) the like)y date when Government 
win be in a pbsition to dispose 
of these subsidy claims? 

THB MINISTER OF CHBMICALS 
AND FERTILIZBRS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERENDRA PATIL) : (a) to (c). In-
formltiOtl to the extent available would 
be collected and laid on the Table of 
Lok Sabha. 

Reduction in prices of tyres due to 
excise duty concessions 

2C96. SHRI BIMALKANTr GHOSH: 
Will the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) the extent to which the excise 
duty burd~n on tyres bas come down 
due to the tax C(),1cessiO.1S recently an-
nounced by Government; 

(b) whether in view of the reduction 
of excise duty on tyres, the tyre manufac. 
turers have reduced the prices of their 
products; and 

(c) if not, the steps taken/proposed 
by Government to ensure thlt the con-
sumers of tyres get the benefit of reduc-
tion in excise duty on tyres ? 

THE MINISTER OF STATE IN THE 
MINiSTRY OF INDUSTRY AND 
COMPANY AFFAIRS AND IN THE 
MINISTR Y OF HOME AFFAIRS (SHRI 
ARTF MOHAMMAD KHAN) : (a) to 
(b). Reduction in Bxcise duty aOl1oun-
ced in M·.Y 1985 is available only to 
those small tyee, tubes and flap manu· 
facturers whose aggregate value of pro-
duction does not exceed Rs. 50 laths 
in any fi,lancial year. According to 
these manufaclurClrs, the excise relief 
could not be passed on to the consumers 
as the increase in the costs of inputs bal 
more than neurraJised the decrea'Je in 
excise duty. However, discussions bave 
been beld with tbe smalJ·scaie tyrosl 
lubes/flaps manufacturors to impross 
upon them to pass on the benefit of ex-
cise relief to consumers. Tho indu.try 
has also beeD asked to roll back tbe 
prices aad also to fumilh full justUlca. 
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don. for both not passing on the excise 
relief to consumers and increasinl the 
pricet. 

This duty relief is not available to 
larlc-scal e tyre unitt. 

Relilvalof sick industries in West 
Bengal 

2097. SHRI PIYUS TIRAKY: Will 
the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether an Assembly delegation 
(rom West Bengal bas submitted a pro· 
posal for the revival of sick industries in 
West Bengal ; 

(b) if so, the details ther eof and 
Government's ree-ction thereto; 

(0) whether Government have direc-
ted the Industrial ReconstIuction Bank 
of India to give adequate aU eotion to 
the proposal and to cooperat with the 
West Bengal Government in this regard; 

(d) if so, the reaction of IRBI there· 
on; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM" 
PANY AFFAIRS AND IN THE MI-
N1STRY OF HOMB AFFAIRS (SARI 
ARIP MOHAMMAD KHAN): (a) to 
(e). Yes, Sir. The Memorandum sub-
mitted a delegation of the West Bengal 
Assembly refors to the role to be played 
by IRBI, banks and financial institutions 
in revival of sick and cloted units, re-
view of policy on protection of dues in 
the case of natiunalisation of an indus-
trial unit, reconsideration of freight equ-
alisation polley, crisis in railway wagon 
industry. nationaUsation of jute industry 
and rovival of textile unitt, re-openina 
of closed toa aarden in Darjeelinl, mo-
dernisation and e'(pansion of Durlapur-
Steel Plant, parti.cipation of lucccaaful 
publio sector undertakinp in sick unita, 
etc. 

Points raised in the memorandum con. 
cern various MiD1stries/organisatiOIl~ and 
they are receiving their attention. 

Telephone cORneetions In JaJpur Sub 
Division (Cuttack) 

2098. SHRI ANADI CHARAN DAS : 
Will the Minister of COMMUNICA-
TION'S be pleased to state: 

(a) thc number of telephone connec-
tions provided so far and waitlistcd upto 
3 ()"6-8 S in the Jajpur Sub·Division in 
Cuttack District of Orissa; 

(b) whether Government are a,*are 
that non-provision of Automatic tele-
phone system has brought down the 
demand for telephone connections in 
the area; 

(c) bow soon the automatic dialling 
telephone system and the exchange will 
be provided f01 the Jajpur Sub .. Division; 
and 

(d) whether any exchange building is 
proposed to be constructed and modern 
telephone exchange ~et up at Jajpur '1 

THE MINISTER OF STATE OF 
THE MINISTRY OF COMMUNICA .. 
TIONS (SHRI RAM NIWAS MIRDHA): 
(a) In Jajpur Sub-Division in Cuttack 
district of Orissa as upto 30-6-198S, 
578 telephone connections have been 
provided and 12 applicants are on the 
waiting list. 

(b) No, Sir. 

(0) Jajpur Road telephone e1tchange 
has been planned for automatization 
durina 7th plan. The other two ex-
changes Dh~n Mandai and Jajpur town 
are not proposed for automatization at 
present. 

(d) The telepbone exchanlc buildina 
is proposed to be constructed on tho 
available land at JaJpur a.~aa subject to 
availability of rosoutCea. 




